STATEMENT SHOWING THE DISTRICT-WISE INSTITUTION, DISPOSAL AND PENDENCY OF COMMERCIAL CASES
IN THE STATE OF TELANGANA AS ON 31/03/2026

No. of cases No. of cases Instituted | Total cases pendin No. of cases disposed |Average No. of days
Sl. No. Name of the District pending as on ((.iurin the month) as on 31/02/2026 9 (Actual Disposal) taken to decide the
01/03/2026 9 (during the month) case
1 |HYDERABAD 1039 96 1089 43 954 days
2 |RANGA REDDY 292 19 299 12 895 days
TOTAL 1331 115 1388 55

NOTE: Hyderabad - City Civil Courts Unit - In Disposal = Actual Disposal - 43 cases and Transferred - 3 cases




